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b) The propo ed Service will com- prise of the following five gards:. 

Grad6 D6signation and Pay Seal, 

I. Director 
(Rs. 1500 - 1800) 

II. Deputy Director 
eRs. 1100 - 16 0) 

III. A'lstt. Director 
(Rs. 650 - 1200) 

IV. S ~nior Tl'an lator I 
(Rs·550- 800) 

V. Junior Translator I 
(R .425 - 700) 

(c) Rules for the post included in 
Group 'c' of the Central ecretariat offi-
cial Language Service have already been 
noti fied in the azette of India. 

R ules in re pect of Group 'A' and'S' 
pa ·t of the ervice are being fi nali 'ed in 
consultation with the Union Public er-
vice Com mi ' ion. 

inali ation of the initial Con titution 
of the ervicc for Group • , po ts and 
fixation of the interse seni rity of the 
member of the ervice in accordance 
with the provi~ion , of the e rule, in being 
expedited. 

Geological rvey in BuJdana Di trict of 
l\1ah fa btra 

611. SHRT B LKRISHNA WASNIK : 
Will the Mini ,ter of STE LAD MINE 
be plea. ed to state: 

( ) whether orne preliminary geolo-
gical survey has been conducted in the 
part of Buldana district of Mahara htra; 
and 

b) if 0 , the result · thereof? 

THE MINt T R OF STATE OF TH 
MINISTRY 0 STEEL AND MINES 
(SHRI .' K. P. SALV ): (a) Ye , 
lr. 

b) No si~nifi ant minerals of econo-
mic importance have been found in the 
ar a surveyad. However, Servey work i 
. eing continued. 

Classijicali(m 

1 
I Central Civil 
~ Service Group' A'" I 
I 

J 
Central Civil erVlce 
Group 'B' 

1 
I Central Civil Service 
~ roup 'c' 
I 

J 

Extinction of ome Tribe in IDdi 

612. HRI B LKRl HNA 
Will the Mini ter nf HOM 
be pica ed to -tate: 

(a) whether it ha come to the noti.: . 
of Government that over 100 tribe 1 . 

India are in the danger of extinction; and. 

(b) if so, the act i Government are 
contemplating in the matter? 

THE MfNIS STATE IN H . 
MINISTRY 0 HOM AF AIRS (SHR 
NIHAR RA. JAN LASKAR): (a) and. 
(b). ovemment mve identified 71 pri--
mitive tribal communities in the coun-
try each of which hBlve comparatively a . 
mall population. Of them, even have 

population Ie toon a tbou and each ac 
cording to the 1971 Qnsu. SpeciaL 
measures are b illJg taken to ensure the 
continued ervival and development 0 

each of the group . 

Attac on. Indian Student 

613. SHRI BALKRISHNA WA NI -
Will the Minister of HOME A FAIR 
be plea ed to tate: 

(a) whether there have been incident 
of attac on Iranian student by riva 
faction of the sarrre nationality; and 
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(b) if o. the tcp taken by Gov rn-
ment to che k Clch incident from t king' 
pJ ce on the Indian oil? 

TH MINISTER OF T T TN H 
MI ISTRY 0 HOME FFA IR (SHRI 

IHAR RANJAN K R ): (a) Ye , 
Sir. 

(b) Th", HIe auth ritie ' con erned 
have b n taki g due preventive and puni-
tive mea ure in accordanc ... wilh law. 

Import of olotlr .Y. know-bow 

614. SHRI BALKRI H . A WA NIK: 
Will the PRlME M I I T R be plea ed 
to tatc: 

(a) wheth ,;! r it i~ 11 fact that Govern-
ment hav~ de ided not to import colour 
TV know-how a a long term policy; and 

(b) if 'ID, the rea" n... I hereof? 

H DEPUTY MI I TER I TH 
PARTM ,IT OF L TRONIC 

( HRI 1\1. ' . SA J .EVI RAO): (a) 
and (b). Gov rnment i" of the view 
that Ih;! techn logkal ap bility in lh~ 

countr i · lIch that generally foreign 
collab r~ tion is nol required for th .... ma-
nufa ture of CTV et.' . hi lew ha, 
al 'o been endC'rs d b the electronic. 

I 
indu try. 

Communal Riots 

615. HR[ VlJ Y K MAR YADAV: 
HR[ U MBHA[ H. PAT L: 
HR[ N WAL KI HOR 

SHARMA : 

Will the Mini ter d HOM A F lR 
be plea 'ed to tate : 

(a) th:! comp nlt iv figure ' of commu-

nul riots in th~ unifY tate-wi e, indud-

ing the loss of m:Jrnan life and property. 
during the periOd January 1980 to D -
cernber 1982 and January 1977 . to D e-
cemb ... r 1979; and 

(b) what con rete tep have been 
ta ken to curb u h incident? 

THE MINISTER OF S ATE IN THE 
MINiSTRY OF HOM AFFAIRS (SHRI 

lHAR RANJAN LASKAR ): (a) 
tatem nt giving figures of communal 10-

(ident and number of per on killed 

during the p ... riod from January, 1977 

to D!c m r, 1979 and from January, 
1980 I D_ ember, 19 2 may be een in 

the; Annexur . The e timated 10' f 
prop rty during the years 1977 to 1981 
j.., also indicated in the, tatement. The 

information in regard t loss of prop rty 

during the y ar 1982 j being collected 

and will he laid on the Table of th 

Hou e. 

(b) The ne e ity f maintajning com-
munal h rmoney and public order ha 

been tim ... and again stressed on the tate 

Governments. Sugge i n have been 

mad ... to them to streamline the admini '-
trative and intellignece machinery and 
for mea ures like arre t of anti 'ociat 

element, search and dzure for the re-
covery of arm ' and ammunition and ac-
tion again ' t elements inciting communa-
Ii m. Central forces have a1 0 been 

made available to th tate a and when 
th reque ts for the ame are made. 




